
NATIONAT COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

CORAMr

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

c. P. NO. 10s(ND)201s
cA. NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.09.20T6

NAME OF THE COMPANY: M/s. Sh. Anuj Batra & Anr. V/s. M/s. Frontier Home
Developers Pvt. Ltd. & Ors.

. SECTIONOFTHECOMPANIESACT:397/398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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ORDER

Learnedcounse|forthepartiesarepresent.Learnedcounse|havestatedthatthepaid-

upcapita|ofthecompanyinthematterunderconsiderationismorethanRs.50|akhs.That

being so, the matter shall be listed for consideration before court no' l-'
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Member (judicial)

(M)ilrarai Krishan Haniura)
Member (Judicial)


